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Protection of small, marginal and tenant farmers in Odisha

SHRI AMAR PATNAIK (Odisha): Sir, with your permission, | would like to raise
the issue of protection of small, marginal and tenant farmers.
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More than 90 per cent of the, approximately, 38 lakh farmers are small and marginal.
Similar situation obtains in many other States too. To remain profitable, most of them
supplement their land with another five to six acres from other land owners, taken
on oral lease, for which they don't have valid documentation. This inhibits their access
to formal credit institutions and leads to their dependence on informal channels of
credit which, in large measure, is responsible for the agrarian distress in the States.
Banks require proof of land ownership. Similarly, landless farmers and share croppers
are not eligible for availing these loans. In line with the Credit Guarantee Fund Trust
for micro and small enterprises, launched by the Ministry of Micro, Small and Medium
Enterprises, Government of India, and the Small Industries Development Bank of India
in August, 2000, in which collateral-free loans up to two crore rupees were available,
I propose a Credit Guarantee Fund Trust for agriculture which would provide for 50
per cent credit guarantee on the outstanding term loans, cover landless farmers and
also cover irrigation sectors currently excluded under the Mudra Scheme. Besides,
agricultural input assistance extended for agricultural, horticultural and annual plantation
crops, where crop loss is 33 per cent and above, need to be enhanced from the existing
¥ 6,800 and ¥ 3,500 per hectare to ¥ 10,000 and % 20,000, subject to a minimum assistance
of ¥ 2,000 and ¥ 4,000 in rainfed and irrigated land, respectively, under the National
Disaster Response Fund, particularly when hit by disaster. Similarly, input subsidy for
perennial crops should be enhanced from the existing ¥ 18,000 per hectare to ¥ 30,000
per hectare, subject to a minimum of ¥ 50,000. The unit cost for creation of water
resources under the Mission for Integrated Development of Horticulture has been fixed
at ¥ 125 per cubic metre as per the guidelines of MIDH, 2014. Now, that needs revision.
The State of Odisha, under the leadership of Shri Naveen Patnaik, launched the Farmer
Producer Organizations Policy in 2018. Agricultural production clusters are being
promoted in 40 tribal blocks of 12 districts for end-to-end solutions from farm debt
to the market. | demand that the mandate for the National Cooperative Development
Corporation may be expanded to include FPOs and agricultural production clusters,
so that they can avail funding from NCDC.

SHRI RAM KUMAR KASHYAP (Haryana): Sir, | associate myself with the matter
raised by the hon. Member.

Import of textile items on the textile business

SHRI T.K.S. ELANGOVAN (Tamil Nadu): Sir, the textile industry is facing threat
from the import of textile items like T-shirts, silks and other textile items from various
countries through Bangladesh which is used as a point to subvert the duty structure



